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(c) if ao, wtwthef the Govemmsnt pro
pose to construct dividers on the National 
Highways; and

(d) if not, the reasons therefor.

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGDISHTYTLER): (a) The reported 
numtwrof road accidents on National High-
w ^  during the last three years is given 
below:-

Year No. (^accidents

1988 61950

1989 70627

1990 72807

Detaiis of loss of public property are not 
being collected and as such are not avail
able.

(b) No, Sir.

(c) and (d). Road dividers are being 
provided only on high traffic density National 
Highways routes, subject to availability of 
funds and other jnter-se priorities.

States during 1987.

2. The numberof road accidentson 
National Highways in Haryana, 
West Bengal and Delhi are based 
on the figures of road accidents 
on the National Highways in these 
States during 1987.

3. Thenumberofroadaccidentson 
National Highways in the States 
of Bihar, Gujarat, West Bengal 
and Orissa are their 1989 fig
ures.

MBlntenanoe of National Highways

*131. SHRI MORESHWAR SAVE: 
SHRI RAJENDRA KUMAR 

SHARMA:

Win the Minister of SURFACE TRANS
PORT be pleased to state:

(a) the length of^ach National Highway 
passing through different States and Union 
Territories;

(b) the amount spent on the mainte
nance of each Highway during each of the 
last three years; and

Note:

1. The nurnberof road accidents on 
National Highways in the State 
of Haryana. Kenda and West 
Bengal ate estimated based on 
the figures of road acddents on 
the National FHghways in these

(c) the steps proposed to be taken by 
the Government for the proper maintenance 
of the Highways?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER):
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Record of Expenditure on Maintenance of amount spent on Maintenance and Repairs
Nattonai Highways in vartous States is not of National Highways State-wise during the
kept National Highway-wise. However, the last three years is furnished bebw>

[Rs. in lakhs)

Nama the Stato 1988-89 1989-90 1990-91

1. Andhra Pradesh 1006.71 1308.33 1350.56

2. Arunachai Pradesh 5015 38.09 36.27

3. Assam 618.02 683.70 986.64

4. Bihar 973.96 974.75 1147.50

5. Chandigarh 11.93 12.93 11.56

6. Delhi 158.29 190.22 127.76

7. Goa 166.36 237.20 218.87

8.. Gujarat 944.39 1107.81 1335.37

9. Haryana 322.48 289.69 254.72

10. Himachal Pradesh 499.07 733.36 606.96

11. Jammu and Kashmir 189.00 225.04 86.44

12. Karnataka 793.64 847.94 883.32

13. Kerala 466.26 436.90 493.42

14. Madhya Pradesh 891.39 1097.90 1174.41

15. Maharashtra 1300.31 1388.87 1848.56

16. Manipur 66.94 94.04 78.28

17. Meghalaya 236.87 181.48 181.19

18. Mizoram* — — —

19. i!k«aland
j

4.66 326 2.00

20. Orissa 689.08 607.62 654.72
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Nam»ofth»Stal0 1988-89 1989-90 1990-91

21. Pondicheny 7.29 3.62 7.87

22. Punjab 564.04 652.90 515.38

23. Rajasthan 742.44 906.01 1064.87

24. Sikkim* _ _ _

25. Tamil Nadu 706.99 871.00 967.90

26. Tripura * — — —

27. Uttar Pradesh 1456.63 1265.66 1142.80

28. West Bengal 1335.00 1082.50 1366.73

29. B.R.D.B. 432.71 555.47 385.21

Total 14634.61 15796.29 16929.31

(c) The National Highways are being 
generaify kept in traffic worthy conditior‘ within 
the limited availability of funds.

Availability of ConaUtutlon of India In 
Various Languages

•132. SHRI SHANKERSINh 
VAGHEU:

D R  A.K. PATEL:

WMtheMinisterofLAW.JUSTICEAND 
COMPANY AFFAM)S be pleased to state:

(a) the languages in which the Constitu
tion of India has been printed;

(b) the year in which the latest version of 
the Constitution in each such language was 
printed;

(c) what airangements exist to ensure 
that copies of the Constitution in a porating 
tfie amendments made from time to tbne are

brought out in each such language expedi
te i/siy and

(d) the language in which the c o f ^  of 
the Constitution are at present available in 
the market for the use of general ptibHc?

THE MINISTER OF U W , JUSTICE 
ANOCOMPANYAFFAIRS(SHRIK.VUAYA 
BHASKARA REDDY): (a) and (b). A State
ment showing the languages in whkdi the 
Constitution of India has been printed and 
the year of the latest edition in each such 
language is enclosed.

(c) Whenever a Constitutkm amend
ment is made, its English and Hindi versions 
are avalable simultaneously and these are 
incoiporated in a new edition or a supplement 
is issued. The amendment is also translated 
into all other languages included in the'En- 
gKsh Schedule e>»ept Sindhi t>y the Official 
Languages Wmg of the Ministry in consulta
tion with the State Governments concerned.


